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Case
Type

CRM
(A)

CRM
(A)

CRM
(A)

CRM
(A)

CRM
(A)

CRM
(A)

CRR
CRR

CRR

WPA

Filing No.

4360/2025

4412/2025

4414/2025

4423/2025

4438/2025

4439/2025

5507/2025

5511/2025

5552/2025

29087/2025

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 20-12-2025 To 20-12-2025~All rows are shown

Name of Petitioner

MD SADIQUE ALAM
Mobile:7003578904
Email:KAUSHIKCHOUDHURY83@GMAIL.COM

SHIPNA DAS @ SRIPANA DAS
Mobile:6290464574
Email:HAZRAPRALAY02@GMAIL.COM

MABUD KHAN
Mobile:7003559202
Email:SHALINI.BAIRAGI2017 @GMAIL.COM

MRITYUNJOY GHOSH @ MRITUNJOY GHOSH
Mobile:9830203428
Email:ADVOCATENAVANILDE@GMAIL.COM

SARIFUL LASKAR @ MOYNA
Mobile:9836569505
Email:ASMAKHATOON@GMAIL.COM

MEHERAF ALI @ MEHERAP ALI AND ANR.
Mobile:9830970472
Email:MAZHAR52726@GMAIL.COM

TANMOY MAJI AND OTHERS
Mobile:9038469039
Email:ADVNDB@GMAIL.COM

PRADIP KUMAR BOSE
Mobile:8017540144
Email:AHONAGM@GMAIL.COM

ROSHNI ALI AND ANR.
Mobile: 7003487380
Email:AZAHID891@GMAIL.COM

ASHIS KUMAR MANNA
Mobile:9735537678

Name of Learned
Advocate
KAUSHIK
CHOUDHURY

PRALAY HAZRA

SHALINI BAIRAGI

SHOUMILYA
MAZUMDER

ASMA KHATOON

MAZAHAR HOSSAIN
CHOWDHURY

NITANKAR DUTTA
BANIK

AHONA AYUSHMATI
GUHA MAJUMDER

ABDUL ZAHID

ARIJIT PRADHAN

Compliance
By Date

19-01-2026

19-01-2026

19-01-2026

19-01-2026

19-01-2026

19-01-2026

19-01-2026

19-01-2026

19-01-2026

19-01-2026

List of Defect(s)

1)... CLARIFICATION NEEDED REGARDING
SERVICE OF RESPONDENT NO TWO ( UNION OF
INDIA )

1) ... CLARIFICATION NEEDED REGARDING TRIAL
COURT REJECTION DETAILS AT PARAGRAPH ONE
AND ORDER COPY AND G.R. NO. AND FIR
NUMBER AND DATE (332/2025 DT.10-11-25 OR
392/2025DT. 09-11-25)

1) ... CLARIFICATION NEEDED REGARDING TRIAL
COURT REJECTION DETAILS AT PARAGRAPH
ONE...(CMC 2480/2025 OR CMC 3321/2025)

1. CASE TYPE WRONG IN PARA 1

1) ... TRIAL COURT REJECTIONS DETAILS NOT
MENTIONED AT PARAGRAPH ONE...(4659-23)

1) ... CLARIFICATION NEEDED REGARDING TRIAL
COURT REJECTION DETAILS OF THE PRESENT
PETITIONERS AT PARAGRAPH ONE ( MOVE OR
NOT)

AGE OF PETITIONER 2 AND 3 IS MISSING
WRONG COURT METTIONED IN THIS PETITION
STATE NAME OF THE PETITIONER ADDRESS IS

MISSING

LOGO NOT FOUND.



List of Defect(s)

Name of Learned
Advocate

Filing No. Name of Petitioner Compliance

By Date

SI Case
No. Type
11 WPA
12 WPA
13 WPA
14  WPA
15  WPA
16 WPA
17  WPA
18  WPA
19 WPA
20 WPA
21 WPLRT

29138/2025

29150/2025

29160/2025

29181/2025

29184/2025

29223/2025

29235/2025

29252/2025

29318/2025

29342/2025

224/2025

Email: APADVOCATE1967 @GMAIL.COM

GANESH RAUL AND ANR.
Mobile:9830189754
Email:LAKSHMINATH2016@GMAIL.COM

MD. ZAKIR HOSSAIN
Mobile:9831068824
Email:HABIB.HIPM786@GMAIL.COM

HAFIJUDDIN
Mobile:7908111716
Email:FARHEENRAIS02@GMAIL.COM

MD. ABU RAIHAN
Mobile: 7980630060
Email:ATTORNEY.ARJUN@GMAIL.COM

ANUPAM BAGCHI
Mobile:9830114465
Email: KMHOSSAINLAW@GMAIL.COM

AMAN KUMAR SINGH
Mobile:8272976177
Email:SAVIRSARIN@GMAIL.COM

PAPAN SAHA
Mobile:8768912209
Email:EMRULKAYES8768@GMAIL.COM

SHANKAR NANDA JANA @ SHANKAR
CHANDRA JANA AND ANR.
Mobile:9831027948
Email:RAJTILAKGH@GMAIL.COM

MUKUL KARMAKAR
Mobile:9051084092
Email:JNLJ@JUSNOVUM.COM

NEETU KUMARI
Mobile:8981873988
Email:LOLOLOVESRIMA@GMAIL.COM

PANKAJ BERA ALIAS SUBHAS BERA AND ORS.

Mobile:7595829064

Email:PARVEENNARGISHO7@GMAIL.COM

LAKSHMINATH
BHATTACHARYA

HABIBUR RAHAMAN

FARHEEN RAIS

ARJUN SAMANTA

KHANDEKAR M.

HOSSAIN

SIDDHARTHA
MUKHOPADHYAY

EMRUL KAYES

RAJTILAK GHOSHAL

MALINI
CHAKRAVORTY

RIMA BANERJEE

NARGISH PARVEEN

19-01-2026

19-01-2026

19-01-2026

19-01-2026

19-01-2026

19-01-2026

19-01-2026

19-01-2026

19-01-2026

19-01-2026

19-01-2026

LOGO NOT FOUND.

LISTING DATE IS ON HOLIDAY

LOGO NOT FOUND.

SUBJECT CATEGORY COE AND COURT DOES NOT
TALLY, COURT IS WRONG.

VAKALATNAMA SHOULD BE REARRANGED.

PETITIONER SIGN IS MISSING IN PRAYER PAGE.

1. POINTS OF LAW IS MISSING.
2. HONBLE CHIEF JUSTICE NAME SPELLED
WRONG.

1. PETITIONER NAME SPELLING MISMATCH IN
AFFIDAVIT.
2. LOGO NOT FOUND.

SUBJECT CATEGORY CODE AND COURT DOES
NOT TALLY, COURT IS WRONG.

RESPONDENT NO 1 PINCODE IS WRONG.

AT 2ND JUDGES COPY ADV SIGN IS MISSING AT
ZERO PAGE



Printed On 22-12-2025



